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Item NG, 13

Frezent : 5Shri 5.K. Gupta, learned counssel. for the
applicants in MA (original respondents)

Shri- K.K. Gupta, applicant in person

MA 1301/2003

Already time and again, the time to complste
the disciplinary proceedings had beean extended.
Learnad counsel Tor the'app11cant3 in MA has pointed
that the report of the inguiry officer has since besn

raceived.
Kesping in view the said fact, we extend time
only upto one month from today Lo pass the Tinal order

in this regard.

MA 1801/2003 is accordingly disposed of.
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ADMINISTRATIVE MEMBER CHAIRMAN
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